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INTRODUCTION

X, the Chairman of the Public Accounts Committee do present on
their behalf this 149th Report of the Committee on Para 36 of the
Report of the Comptroller and Auditor General of India for the year
ended 31 March, 1987, Union Government (P&T) relating to ‘“Pune
Telephones™.

2. The Report of the Comptroller & Auditor General of India was
laid en the Tablec of the House on 29 March, 1988.

3. In this Report the Committee have brought out that against the:
target for creating additional capacity of 40,770 telephone lines during
the years 1980—87 the achievement was only 56% of the target. During
this period, the number of applicants in the ‘waiting list steadily rose to
30,250 as on 31-3-87.

4. The Committec have noted that the installed capacity of the
telephones was under-utilised. The number of new connections actually
given during the 7 years ended 1987-88 was only 25,000 and, with
reference to actual connections given, the percentage of utilisation was
hardly 85% on 31-3-1988. The Committee have felt that the achieve-
ment of targets reported to the Committee is based on programme drawn
for utilisation and not on actual utilisation. The Committee have
recommended that the management must draw up a workable programme
for installation of new lines in the case of bulk releases, which take
place when a new exchange or substantial expansion of exchange is
commissioned so as to see that the new exchange is brought to optimum
use within the prescribed period of 6 months.

5. The Committec have also found that as against the target for
adding 300 telex lines during the period 1981-82 to 1986-87, only
230 tines were added to the mnet-work; the " shortfall of 70 lines
being due to non-supply of 70 lines equipment by the Indian Telephones
Industries. As against this, 115 registrants were on the waiting list for new
telex connections as on 1-1-1989; the earliest subscriber in the waiting list
having been registered on 19-2-1987. The Committee have found that the
telex net-work was not utilised to the overall extent of 92% of the cquipped
capacity resulting in loss of potential revenue of Rs. 52.05 lakhs during
1983-84 to 1987-88.

6. The Committec have also found that the percentages of effective
calls exceeded the fixed standard during the 6 years ending - 1985-86,
except 1983-84 and 1984-85 when there were shortfalls of 1.49% and
7.3% respectively. However, the apparent achicvement of target in
most years was due to the target being kept at the same level for a
number of years instead of being steadily increased as should have been
done. The Committee have deprecated the practice of non-revision of
targets for effective calls for years together.

)
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7. The Public Accounts Committee examined the Audit Paragraph
at their sitting held on 14 December, 1988.  The Committee considered
and finalised this Report at their sitting held on 12 April, 1989. The
Minutes of the sitting form Part II* of the Report. :

8. For facility of reference and convenience, the observations and
recommendations of the Committee have been printed in thick type in
the body of the Report and have also been reproduced in a consolidated
form in Appendix II to the Report.

9. The Committee would like to express their thanks to the officers
of the Department of Telecommunications for the cooperation extended
by them in giving information to the Committee.

10. The Committee also place on record their appreciation of the
assistance rendered to them in the matter by the Office of the Comptroller
and Auditor General of India.

NEw DELHI; . /§_MAL DATTA
April 13, 1989 Chairman,
Chaitra 23, 1911 (Saka) Public Accounts Commitiee

Not p;intc-(-l'."Onc cyclostyled copy laid on the Table of the House and 5 copies
placed in Parliament Library.
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CHAPTER 1
TELEPHONE SERVICES

Inwroductory

1.1 This Report is based on a review of the working of Pune
Telephone District, conducted by Audit in April, 1987. whose findings
are contained in Paragraph® 36 of the Report of the Comptroller &
Auditor General of India for the year ended March, 1987 (P&T), cap-
tioned “Pune Telephones”. The Audit Paragraph has highlighted inter-
alia that the expansion of the Pune Telephone system did not keep
pace with the demand for telephone and telex services, the installed
capacity was under-utilised, there was loss of revenue, . the operating
expenses were high etc.

Fistory and growth of Pune Telephones

1.2 The Pune Telephone District which was formed on- 14 May,
1968, as a minor Telephone District was upgraded to a major Telephone
District on 5 July, 1978 when the equipped capacity reached 20000
DELs (Direct Exchange Lines) and above. This District extends tele-
communication facilities to Pune, Kirkee, Dehu Road Cantonment Boards,
Pune and Pimpri Chinchwad Maunicipal Corporation limits, and Urulikan-
chan and Alandi Panchyat- area. This District has come under the
control of General Manager, Maharashtra Circle, Bombay, with effect
from 1| November, 1986, consequent upon the formation of a Secondary
Switching Area. The rural areas of Pune Revenue District are also now
covered by Pune Telecommunication District with effect from 1 Novem-
ber, 1986. The Pune Telecommunication District covers an area
of 15642 Sg. kms. and provides telephone and telex services to a popula-
tion of nearly 41.64 lakhs.

1.3 During 1978-79, there were 7 exchanges in Pune Telephone
District with exchange capacity of 29,700. During 1986-87 there were
12 exchanges (excluding Rural area) with an equipped capacity = of
56,000. After the merger of the rural section, there are 84 exchanges
with an exchange capacity of 65,000 in August 1988.

Demand for local telephones and the extent of saiisfactio;z.

1.4 The Audit Para has brought out that as on 1 April, 1980, the
equipped capacity of the local telephone exchanges in Pune was
33,090 lines with 30,708 DELs working. The Projected equipped capa-
city for new telephone lines for the District as per annual plan targets

*Appendix I ‘
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l()h}ring the years 1980-81 to 1986-87 and achicvements arc as shown
clow :

Year T rgat A:‘iicvcmcnt Shortfall (—) [ Waiting Lm
excess (4)

1980-81 3550 1950 = (=)I600 4630
1981-82 2060 2060 — 7070
1982-83 ; 3100 - 3100 = 10545
1983-84 10290 700 (—)9500 13143
1984-85 2700 8240 (++)5540 16747
1985-86 4660 3020 (—)1640 19711
1986-57 14500 3840 (~—) 10660 21858%

1.5 Thus, the Audit have concluded thnt the achicvements of the
Department did not keep pace with the increasing demand as reflected by
the Waiting List.

1.6 In October 1987 the Department of Telecommunications
explained to Audit that due to paucity of funds, area transfers, non-
availability of cable pairs etc. and also due to unpredictable demand,
the targets and waiting list could not be achieved.

1.7. Asked by the Committee to explain the reasons for the wide
gap between the target for providing new connections and the actual
achievement during the year 1986-87, the Department of Telecommuni-
cations have stated that the total target for providing new connections
for 1986-87 was 14,300 which included commissioning of new Maharishi
Karve cxchange of 10,000 lines. This exchange could not be commis-
sioned becaunse the allotment of the equipment for this exchange was
proposed from the second import order of E-10B exchanges. Since
this import was not approved by the Government, the exchange could
not be commissioned.

1.8 In regard to the number of registrants for new telephone con-
nections and plan for clearance of the waiting list in the Pune Telephone
District, the Department of Telecommunications have stated that the
target for Seventh Plan is to clear the waiting list as on 31-3-1987,
which stood at 30,250.** The Department have further stated that as
on 31-12-1988 there were 41,208 persons waiting in the Pune Tele-
phone District, of these, about 14,000 persons are likely to be provided
with telephone connections during the period from 1-1-1989 to 31-3-1990
and that the remaining applicants on the waiting list will be provided
with telephone connections progressively during the Eighth Five Year
Plan period. According to the Department one of the causes for
substantial increase in demand for telephone connections in Pune has
been the migration of people to.Pune from Bombay on account of
congestion in Bombay, a phenomenon special to the city of Pune.
According to- the existing trend, a new applicant will have to wait for
a pperiod of about 3 years for getting a new telephone connection in
Pune.

“Reprcscmx llm pomnon us on 1-4- 1986

3¥Represents  the position after merging of some of the areds with Pune Telephone.
District under Sccondary Switching Area Scheme.



1.9 In regard to increase in the waiting list and provision of tele-
phone facilities in new colonies, the Department have stated as follows :

“We have also shortage of equipment and cables and we are not
able to meet the registered demand. The question of planning
exchange capacitics or cable laying taking into consideration
further demands due to such reasons is not relevant at present.
However, we have issued instructions to the field units that wide
publicity should be given for registration of the demand for
new colonies which are in the planning stage.”

1.10 The Committee enquired why the work of laying cables was
not planned in advance in the case of residential colonies under deve-
lopment. The Department of Telecommunications have stated that cable
works are planned in advance but due to unexpected growth in certain
areas, the demand shot-up beyond expectation.

1.i1 In vweply to a question regarding present position of
availability of cables in the country, which has been one of the major
factors for delay in installation of Telephone Exchanges at various
places, the Department have stated :

“The position with regard to the cables is satisfactory.”

1.12 Asked whether it is not possible to lay cables in advance
when new colonies and areas are scheduled to be developed in various
parts of the country, the Department have stated that cable schemes
are prepared according to the planning periods depending upon whether
they are primary, sccondmy or distribution and that generally, cables are
laid in advance in new colonies/areas but the laying of cables
would depend upon the rate and the quantum of development and the
availability of cables at that time.

1.13 According to the Department, it is programmed to commission
20,000 lines during 1988-89, another 20,000 lines in 1989-90 and
48,000 lines in the first 3 years of the Eighth Plan. The above targets
also include the programme of commissioning 3 exchanges at Hadapsar
(4,000 lines), Maharishi Karve (10,000 lines) and Mahadaji Shinde
(6,000 linecs).

1.14 Though the allotment of cquipment for these expansions has
already been made, the Department stated that the delayed supply of
equipment by the Indian Telephone Industries Ltd. (ITI) and budgetary
constraints arc likely to adversely affect the growth of Pune Telephones..
According to the Department, the major problems faced by Pune
Telephones are by and large of general nature faced by other Telecom.
Establishments viz.

(i) ban on recruitment;

(ii) short supply of exchange equipment;

(iii) Short/arratic supplies by manufacturers llkc ITT, ICL etc.;
(iv) budgetary constraints; and

(v) protracted procedures for land acquisition and timely cons--
truction of buildings.



1.15 In regard to supply of cquipment by ITI, a new agreement is
reported to have been entered into between ITI and the Department and
the total requirement of the Department has been indicated to ITT to
-enable it to build up manufacturing capacity for the future years. The
-position of supply of cables is reported to be satisfactory as these arce
now manufactured by a number of private/joint sector companies,
besides Hindustan Cables Ltd. (a Government of India Undertaking).

1.16 Asked to explain the monitoring process developed to ensure
that the set targets are achieved on time, the Department of Telecommuni-
cations have stated that a monitoring cell has been functioning
in the Directorate, which is fixing up the targets for the addition of
telephone switching capacity as well as new connections to be provided
by ecach telephone circle and telepbone District. This cell is collecting
the monthly progress in the achievement of targets and conveying it
further to the Ministry of Programme Implementation.

1.17 The Committee no.g that as against the iarget of creating 490,770
‘additicnal lines during the years 1980-—87, the actual achievement during
these years was only 22 910 fines which works out to 56 per ceni of the
target, The shortfall of 10 (000 lines during 1986-87 has been attributed to
the rejection by Governmest of a proposal of pune Telephones to import
new exchanges. Other reasons “hu have been given to  Audit for nomn-
aghlevemeni of-targets were paucity of funds, area transfers, non-availabi-
iity of cable pairs etc. None of the aforesaid reasoms are such as cannet be
foreseen with a little more sericusness in planning. In fact, these arve the
stock reasons given by Government for the shorifails in fhe execution of all
projects. The Commitiec are of the view that neither the targets had been
fixed realistically after taking inte account all identifiable constrainés nor
serious efforts have been made to achieve the targets by overcoming the
varieuws consfraints, The Commitiee need hardly emphasize that targels
sheuld invariably be fixed realistically after taking into account ail foresee-
.able consiraints and once the targets are so fixed, no effort should be spared
to achieve them by overcoming whatever constraints come in the way.

1.18 TSie Committee regret to mote while Department has
failed to achieve the targets of providing additional lines, the number of
applicants in the waiting list-is steadily on the increase. While the shortfail
nunber of applicants in the waiting list as on 31-3-1987 was 30,250. This
in providing new lines during 7 years ending 31-3-1987 was 17 860, the
shows that provision of telephone facilities by the Department has not been
able to keep pace with the demand for additional teleptiones. The Depart-
ment expects to clear the waiting list as on 31-3-1987 by 31-3-1990. Thus,
a gap of the demand- generated during the 3 years would be outstanding.
The Committee hope that all efforts will be made to reduce the waifing
list by meeting the demand of public to the maximum extent possible. ;

1.19 The Commiitee have been informed that the Department propose
to commission 20,000 lines in each of the years 1988-89 and 1989-90 and
another 48,000 lines in first 3 years of Eighth plan. The specific program-
mes included in the above targets are 3 nmew exchanges for a tofal capacity
of 20,000 lines at Hadapsar, (4600 lines), Meharishi Karve (10,000 Iines)
and Mahadaji Shinde (6000 lines). Of these, the Committee have also been
“informed that 14,000 lines will only be brought to use upto 31 March 1989.
The Committee would therefore like to be intimated of the plan of action



actually drawn to provide an additional 40,000 lines in 1988-89 and 1989-
90 to meet the total target for these years. If, however, there are no new
programmes under implementation in these two years, the Commiftee
would des're to know the basis on which Committee were informed of plan
to create 40,000 lines in the two years.

1.20 One of the causes for substantial increase in demand for telephone
connections in Pune has been stated to be the constant migration of people
to Pune from Bombay on account of congestion in Bombay. This is a pheno-
menon special to the cily of pune because of its proximity to the metropoli-
tan city of Bombay. This phenomenon is likely to last for long time to
come, The Commitice, therefore, recommend that the impact of the conti- -
nious migration of peopic from Bombay should be assessed and kept in
view while plann'ng the addition of new lines in the Pune Telep(ione Dist-.
rict,

Under-utilisation of installed capacity

1.21 According to departmental instructions the exchange capacity
should be utilised to the extent of 90% soon after the expansion/
installation and in any case not later than 6 months of such expansion/
installation and to the extent of 94% about 6 months before the date
of commissioning of the next expansion, subject to overall utilisation of
92% of total capacity after expansion.

1.22 According to the Audit Para, the installed capacity of tele-
phones was not fully utilised during the years 1980-81 to 1986-87 result-
ing in loss of potential revenuc of Rs. 106.75 lakhs.

1.23 The following reasons have been brought out in the Audit
paragraph for under-utilisation of the installed capacity :

(1) Non completion of cable works simultaneously with com-
missioning of Mahadaji  Shinde (Pune) exchange. For
example, two major cable works sanctioned in August 1982
and November 1982 could be completed only by July 1986
while the Mahadaji Shinde (Punc) Exchange (8000 lines)
were commissioned in May 1984;

(ii) “With mush-rooming of a number of housing societies and
new flats, cable pair and distribution cable has become a
great problem, especially in the periphery of new exchange.
Utilisation of capacity is also linked to laying of cables which
takes more time, since activities are quite scattered in the
areas”; and

(iii) Non-execution of work orders for giving new telephone con-
nections within the prescribed norm of 15 days and 25 days
of new PABX/PBX and shifting of telephones respectively.
A test check by Audit of 1105 work orders for new tele-
phone connections revealed that in 564 cases there was delay
ranging from one to nine months.



1.24 The Department of Telecommunications have furpished in Novem-
‘ber 1988 the following statement to the Committee showing the year-wise
utilisation of the installed capacity :

Year : Equipped No. of DELS Utilisation ~ No, of new
capicity ; ‘connections

ddded in

the year

1-4-79 b ¢ 29,700 3 28,281 9532 ==

1-4-80 : : 33,090 30,708 92-8 12,427
.1-4-81 : s 35,040 32,630 932 =150
1-4-82 : 5 37,100 {34,043 937 : 1,413
1-4-83 . : 40,200 ' 35,785 89-0 1,742
1-4-84 . : 40,900 ' 38,015 92-9 2,230
1-4-85 . : 49,140 42,484 86-5 4,469
1-4-86 : : 52,160 [ 47,627 91 -4 5,143
1-4-87 ? : 56,000 51,091 912 3464
1-4-88 5 : 64,955 59,951 92-3 8,860

1.25 Based on the above table, the Department have contended that by
and large 92% of the equipped capacity was utilised and that under-utilsa-
tion in some years “is on account off area transfer and completion if instal-
lation just a month or so prior to April 1988,

1.26 In a subsequent note furnished to the Committee in February 1989,
the Department have however, given the following data on targets and

achievements for giving new connections during the years 1980-81 to
1987-88. ' :

Year it z Targct‘ﬁ*;/\chic:vement i11c|-e}is.<_:--iii
DELs as per
previous table

P OR0NRT A NI 1150 Bi0a50: 10 ST fpons

1981-82 . ; d 3 & ° 1500 1851 1413

'1982-83 . . 5 : 5 1500 1846 3 1742

1983-84 . 2 : : : 3700 2230 2230

OSALRE I Tl b e e 6000 - 4688 : 4469

1985-86 . z A ; g 3100 ST 5143

1986-87 . : ) : 2500 . 3617 3460

'1987-88 . : : : : 2200 3247 8860

TOTAL 25000 29239

1.27 The table above will indicate that 25000 new connections were
given during the 8 years whereas according to the previous table 29239
DELs were added in the same period. The actual utilisation as on 1-4-1988
would hence be about 55,751 only (59.951—4239) giving a percentaze
atifisntion of 85% as against 92.3% reported to the Committee.



1.28 One of the factors for under utilitation of the installed capacity,
brought out in the Audit Para is non-execution of work orders for giving
new telephone connections within the prescribed norm of 15 days and 25
days of installution of new PABX/PBX and shifting of telephones respec-
tively. A test check by Audit of 1105 work orders for new telephone con-
nections revealed that in 564 cases there were delays ranging from 1 to 9
months. The Committee, therefore, enquired about the reasons for such
delays. The Department of Telecommunications have attributed the following
broad reasons :

(1) non-feasibility of arcas due to short/arratic supply of cables.

(2) Shortage of manpower.

(3) Reasons attributable to subscribers like party out of station/pre-
mises not ready/genuineness etc.

(4) Bulk release.

1.29 The Committee enquired why the Department resorted to “bulk
release” of the telephones if they were not in a position to provide
new telephones within the stipulated period. The Department have
stated that the norms.of 15 to 25 days fixed for providing new telephones
connections are mnot applicable for cases of bulk release and that
these norms are for new connections released as piece-meal. According to
the Department, the bulk relcase of telephone connections is done when an
existing telephone exchange is expanded and it is considered necessary to
enable the Department to utilise the capacity available in the shortest possi- -
ble time and provide maximum number of telephone connections in the
least possible time.

1.30 During the course of evidence before the Committee, the represen-
tative of the Department of Telecommunications stated inter-alia :

“....It takes 10 to 25 days. If you are giving small number of con-
nections, say, 10—20 connections in a week, then it is all right that
25 days is the upper limits for connections. But if you want to re-
lease 4000 connections, than the exchange should be fully' ready,
then it will take more than 25 days to provide all of them with con-
nections.

It depends on the capacity available. To avoid the complaint of

= manipulation, what we do now is. ......when the exchange is ready

for commissioning, whatever list is there, we don’t verify the feasi-

bility at all, we simply issue a work order saying, ‘provide connec-

tion to so and so party’. After that the work order will go the Ex-

change, then they will visit the place and see whether the under-
ground cable is available upto that location or not.”

1.31 Asked whether in such a situation, it might take 4 to 5 months, the
Secretary, Telecommunications explained :

“Normally, it is not so. What happens is, in case work order is issued
and we find a lot of cable work is required to be done, we inform
the party that your turn has come but it will take one or two months
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for connection. So, we keep the party informed of likely delay in do-
ing cable work.”

1.23 The Committee enquired whether the norm of 15 days to 25 days
for providing new telephones, after issue of the work order, is sufficient or
is proposed to be revised. The Department have stated that the norms of 15
to 25 days for provision of new telephone connections are considered suifi-
cient except in cases of bulk release, where it is not possible to prescribe the
nori because the time required will depend upon the size of the bulk
release and various other factors. The Department has considered neces-
sary to revise the nmorm only in those cases where for unforeseen reasons
cable pair for providing connection is not readily available.

1.33 The Commitice note that though according to the Department
92 % of capacity stood uiilised as on 31st March, 1988, the number of new
connections actually given duving the 8 years ended 1987-88 was only
25,000 and with reference to actuz! connections given, the perceniage of
ufilisation was hardly 85% on 31 March 1988. As work orders are
being issued immediately affer commissioning of mew exchange without
ensuring feasibility of uiilisation, the Committee feel that the achievement
of targets reported to the Commitiee is based on programme drawn
for wtilisation and not on actual uiilisation. In the circumsiances, the
Committee are concerned to note that an exaggerated level of operational
efficiency relating to utilisation of facility has been furnished., The Com-
mittee recommend that the level of wutilisation should be assessed only
with reference to lines actually in operation and that assessment should
be done monthly so that effort may be directed in time to emhance utilisa-
tion of capacity and reduce potential loss of revenne. The Conunitfee
recommend that the reasons for poor utilisation may be investigated and
steps taken to improve utilisation.

1.34 The Commitiee have been informed that the targef for 7th Plan

is to ensure clearance of wait listed applications as on 31 March, 1987
which stood at 30,250 and that the Department except achievement of
the target. However, it is noticed that duving 1987-88, 3247 new coanec-
fions were givenn and about 4300 work orders for connections were
pending execution at the end of that yearr and that amnother
14,000 connections are likely to be given between January 1989 and
March 1990 from the 3 new exchamges under commissioning. Even if
these expectations for 1988-89 and 1989-90 are met in full, the Committee
feel that not more than 22,000 comnections can be given out of the wait
listed number of 30,250, thus leaving 25% at least of the waiting list to
be cleared in 8th Plan. The Committec may be intimated of the actual
rogramme drawn to clear the backlog of wait listed applicant upto 31

March 1987.

1.35 The Committee have been informed that the existing time limit
of 15 days for execufion of work orders is a workable one except im res-
pect of bulk release. PBut the Department does not verify the feasibility
of installation of the premises of wait listed applicants before issue of work
orders, leading it to the Telephone Exchange personnel to visit the place,
see whether cable is available or not and take action for provdimg the
connections. The Committee do not approve of the stand of the Adminis-
tration in this regard because no purpose is served by issue of a work
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order which is not capable of timely execution. On the other hand, the
present practice tends not only to leave the entire responsibility for plan-
ning and execution to the lower staff but also encourages malpractices in
allotment of priorities for execution of work orders. The Committee re-
commend that the management must draw up a workable programme for
installation of mew lines in the case of bulk releases, issue work orders
that are capable of implementation within prescribed period and monitor
and oversee implementation of their orders, so as fo see (iat the new
exchange is brought to. optimum wuse within the prescribed period of 6
months, For this purpose the Department must establish norms for the
new connection period required. in case of bulk releases as otherwise no
parameters exist for = assessing the efficiency of the Depariment in this

regard. v B |

2—201 LSS/89



CHAPTER 1II
TELEX SERVICES

Targets for additional Telex lines and utilisation thereof

2.1 The Audit Para has brought out that as against the targeted addition
of 300 telex lines during the period 1981-82 to 1986-87 only 230 lines were
added to the network on account of non-supply of 70 lines equipment by
the Indian Telephone Industries. The telex capacity was also not utilised to
the overall extent of 92% of equipped capacity resulting in loss of potential
revenue of Rs. 52.05 lakhs during 1983-84 to 1986-87.

2.2 In their explanation to Audit the Department of Telecommunications
stated that the telex capacity could not be fully utilised since the outdoor
plant for telex network is in common with the Telecommunication network
and that there is always a delay due to many bottlenecks due to supply of
cables and other connecting materials.

: 2.3 Asked to explain the reasons for underutilisation of the installéd
capacity, the Department of Telecommunications have listed the following
T€2%0Ms,

(1) Utilisation of telephone cable, local and junctions in network
for telex lines, which is sometime inadequate in an ever
growing system—in particular infringed areas where telex lines
are required.

(ii) Non-availability of TPs and dialling units.

(iii). Reserving the capacity for mon-feasible areas till they become
feasible. : _

(iv) Delayed compliance of commercial formalities by subscribes.

2.4 Asked to state the normal standard period during which the telex
connection can be. provided, the Department have stated that “as multi-
agencies coordination is involved, telex connections can normally be pro-
vided in about 45 days after the payment of demand note.”

2.5 Asked whether the standard périod of 45 days is observed in prac-
tice, the Department have replied in the affirmative.

2.6 According to the Department of Telecommunications the total
waiting list as on 1-1-89 was 115 and the earliest subscriber in the waiting
list was registered on 19-2-87 in the general category. The Department
propose to take up the following steps for providing new telex connec-
tions : ke

(i) Systematic analysis of waiting list, areawise.
(ii) Adequate provision of local leads and junction cable pairs
in project estimates.

(iii) Improved supply of cable materials and TPs and accessories
due to indigenous production.
10
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2.7 In regard to the type of complaints received during the last 2 years,
the Department have stated that these generally relate to fault op electre-
mechanic T.P. Machines, getting the numbers busy, unget distant numbers
due to power failure and congestion in the network etc.

2.8 These complaints are sought to be cleared by introduction of elec-

tronic T. P. Machines, Electropic switching network, provision of adequate
junctions in the network etc.

2.9 The Committee regret to note that as against the target of adding
300 telex lines during the period 1981-82 to 1986-87, only 230 lines were
added to the network. The shortfall of 70 lines was stated to be due to
non-supply of 70 lines equipment by the ITI. The Committee would like

to kmow the present position of provision of telex lines in addition to the
already installed 230 lines.

- 2.10 As on 1 January, 1989, 115 registrants were on the waiting list
for mew telex connections, the earliest subscriber in the waiting list having
been registered on 19 February, 1987. The Department have intimated
that a number of steps have been taken for providing new telex connections.
The Committee would like to know the resulis of these measures.

2.11 The Committee further note that the telex metwork was not
utilised to the overall extent of 92% of the equipped capacity resulting in
loss of potential revenue of Rs. 52.05 lakhs during 1983-84 to 1987-
88. The main reasons for under-utilisation were that the system involves
use of common telecommunication network, there were certain bottlenecks
like short supply of cables and other connecting materials, as also delayed
compliance of formalities by subscribers. The Committee would like to
know what steps have been taken to sort out the various causes for under-
utilisation and what fhas been the effect of such steps on the level of
utilisation.



CHAPTER III

EFFICIENCY OF EXCHANGES

Ineffective Trunk Calls

3.1 Targets for the percentage of effective trunk calls are fixed every
year after making allowance for the working conditions, including the
existing constraints on maintenance and operation of the system. Percen-
tages of effective calls during the six years ending 1985-86 are compared
with the statement for each year in the table below :

1980-81 1981-82  1982-83 1983-84 1984-85 1985-86

-(a) Percentage of

effective calls 78:3 766 763 736 706 763
{b) P::c2ntag: standard [

fixed for effective T sin 19 75 75 77:9 72
{c) Percentage sortfall

in effective calls — — — 1-4 73 —

3.2 It will be seen that actual achievement exceeded the standard durin
all the years except 1983-84 and 1984-85 when there was shortfall of 1.4
per cent and 7.3 per cent respectively. The shortfall during 1983-84 and
1984-85 resulted in loss of revenue amounting to Rs. 48.39 lakhs during
these two years. :

3.3 Besides, there was a constant increase jun the percentage of calls
cancelled due to departmental failure from 1983-84 to 1985-86 as per
details below :

Year Percentage of calls cancelled
1981-82 s 4 . . . . v . . . 14-3
1982-83 s 4 S > P . x , . 15-7
1983-84 : . 5 3 : ! . . 2 19-2
1984-85 . 5 : . X A 1% 3 3 Ao £
1985-86 . 5 5 : 5 & 2 " . ‘ 17-9

3.4 The Department of Telecommunicaticns stated to Audit that the
targets fixed were not achieved due to :
(i) Congestion in local/distant network,
(ii) Interruptions in the trunk circuits, and
(iii) petwork conditions were different at different places.

3.5 The Department of Telecommunications have explained that the
targets for trunk call efficiency are prescribed on the basis of statistical
methods and are normally increased year by year to motivate the staff to

: 12
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perform better and that the actual achievement every month is depending
on reliability of circuits which are affected by the weather conditions and
also absenteeism of staff. The Department have added that the short
fall in performance has been predominantly high in the months of April,
May, June and July of these years on account of heavy absentecism and
interruption on trunk & local lines.

According to. the Department, opening of more and more STD stations
has enabled subscribers to dial directly with the result that subscribers book
the call and try on STD also and if STD calls materialise, trunk calls are
cancelled.

3.6 The Committee enquired whether the norms prescribed for Pune
Telephones were in keeping with the all India norms, the Department of
Telecommunications have stated that the -norms fixed by the Department
are on group hasis and group targets and group control limits are fixed.
The figures for 1982-83 to 1984-85 are as below :

Group Target Group Control Percentage for
0

% Limit % Telephones.
1982-83 . ; ; 3 : 75 675 76 -3
1983-84 . ’ : : e 75 67 5 736

1984-85 . 5 o g : 779 70 -1 70 -6

3.7 The Department have concluded that the percentage figures in res-
pect of Pune Telephones are well within the conlrol limts .
High percentage failure of STD calls

3.8 The Audit Para reveals that the percentage failures of STD calls
on level ‘O’ is more than the group targets as well as the coptrol limits
during the years 1982-83 to 1986-87. Similarly failure of STD calls on
level ‘9’ exceeded the permissible target and control limit during the years
1983-84 to 1986-87. '

3.9 Audit have incorporated the following statement in the Audit para-
graph to support their contention :

T 1982-83  1983-84 1984-85  1985-86  1986-87

" 1. Group targetd*

(a) Level ‘0 3 . ( 425 40 . 348 522 51-3

(b) Level ‘9’ : : 48 20 .20 20 20
2. Control limit* :

(@) Level ‘0’ B S e 47 44 38:3 574 564

(b) Level ‘9’ . : y 53 22 22 20 22
3. Actual .

(@) Level ‘0’ ; ] 677 659 770 787 83-5

(b) Level ‘9> . 3 ; 46 -8 231 307 367 39-8

4. Excess percentage failure over
control limit* \
(a) Level ‘0” ? . : 207 219 387 213 271
(b) Level ‘9’ B 3 4 —_ 1-1 87 147 17-8

*G;oﬂp target indﬂ:_ates target fixed for a group of exchanges whereas the Group
Control means the achievement should not fall below the prescribed contrel limit.



14

3.10 In their explanation to Audit, the Department stated that the
prominent factor affecting the calls was the limited efficiency of the Pune
exchanges due to ageing and that action was being taken to replace them.
In a note furnished to the Committee, the Department have stated that
all TAX junctions from Pune exchanges were directly terminated at Penta
Conta TAX exchange at Bombay with the result that the efficiency of

Pune level ‘O’ call was dependant on the efficiency of Bombay TAX—the
throughput of which was low.

_ 3.11 As a remedial measure, the Department have stated that the 3.000
lines digital TAX exchange at Pune has since been commissioned in Sep-
tember 1988 and the D TAX is being gradually loaded by phased trapsfer
of working circuits and exchanges. According to the Department, the cali

success rate on level ‘O’ is showing a noticeable improvemept.

3.12 The percentage of effective calls exceeded during all the yeats
except 1983-84 and 1984-85 when ffiere were shortfulls of 1.4 per cent
and 7.3 per cent respectively. However, the apparent achievement of
farget in most years was due to the target being kept at the same
level for a number of years rather than setting it higher as the personnel
acquired experience. The Committee deprecate the practice of non revision
of fargets for effective calls for years together as a serious lapse on the
part of the Department., The Committee comsider this as an effort on
the part of the Department to conceal its inefficiency as well as the loss of
poiential revenue. Even so the shortfalls during 1983-84 and 1984-85
resulted in loss of revenue amounting to Rs. 48.39 iakhs. The reasoms
giver to Audit for non-achievement of targefs are of gemeral nature. The
factors like absentecism, weather conditions, type of available circuits, staff
strength etc. which have been advanced as reasoms for shortfails by the
Department are not acceptable to the Committee as such factors must have
been taken info account while fixing the targets. The Committee recom-
mend that the methodology of fixing targets for effective calls should be
reviewed so as {o ensure fhat the targets are fixed in a scientific and sysfe-
mafic manner after taking info account all relevant factors so fhat fhe
fargets serve as an effective control to improve efficiency as well as to mea-
sure it.

3.13 The constant increase in the percentages of calls cancelled due to
departmental failure is also a matter of great concern. The C'ommitiee
hepe that the reasons for constant increase in the percentages of calls can-
celled will be analysed in detail with a view to takiug steps to bring down
this figures to the mimimum. The Committee desire ilat the results of such
an analysis and the steps taken to bring down #ie percentages of calls
cancelled due te departmental failure may be intimated to the Commities,

3.14 One of the reasons given for high percentage of failure of STD
calls is the limited efficiency of the Pune exchanges due to its ageing, The
Department have sfated that action was being taken t¢ repiacs them., The
Committee would like to be apprised of the further progress in the maiter
and also the results of other measures adopted to improve the success level

of ST calls.



CHAPTER 1V
FINANCIAL RESULTS

Shortfail in telephone warnings

4.1 The Audit Paragraph shows that the financial performance of
the Pune Telephone District deteriorated from 1983-84 onwards, resulting
in shortfall of revenue of Rs. 578.18 lakhs during the 3 years ending
Maich 1986. ;

4.2 The actual revenue earned per DEL per month against the targets
fixed by the Department is detailed below :—

Year Prescribed  Actual  Shortfall Percentage Average  Ansnual

targe per  carning per DEL  shortfall number shortfall
month per per month per month of DELs in revenue

DEL per DEL (Rs.in

lakhs)

1980-81 R T T T TIOT: i — 30485 A
T982:59 S HMCHALE Is 275 328 33 = = ) =
1982-83 : 0 342 381 -33 —_ —_— 34242 —_
1983-84 . 8 & 400 399 -83 0-17 0.04 36482 704

1984-85 . 5 ) 430 369 -83 6017 14 42803 30905 .

1985-86 . 3 5 460 408 -75 5125 11:-14 43641 268 -39

* Total 578 -18

4.3 1In their statement submitted to Audit, the Department of Tele-
communications stated : “the actual achievements of the targets were not
in the hands of the Department. It varies with the need of the subscribers
and other socio-economic conditions of the place”. As the targets
were fixed by the Department itself and these were fully achieved during
the period ending March 1983 whereas the achievements fell short
of the target by 14% in 1984-85 and 11.14% in 1985-86, the Committee
enquired about the detailed reasons for the shortfall of Rs, 578.18 lakhs
in telephone earnings compared to the prescribed targets during the
years 1983-84 to 1985-86. The Department have stated that “the
revenue for DEL in Pune Telephone is Rs. 551/~ (excluding rural
exchanges) per line which is quite good‘.. '

4.4 The Department have added that the target is generally laid at a
higher. level as it is a goal proposed to be achieved in ideal condition
of men, material and. circumstances and that its only an aim towards
which one should move in all earnestness. -Another contributory
factor, according to the Department is that with the expansion of system,
the load/revenue per line comes down as the sharing of telephones
by public is) reduced.

15
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4.5 The Department have observed that the shortfall is only hypo-
thetical and does mnot reflect on efliciency of the Department. -
Excessive operating expenses

4.6 The Audit Paragraph indicates that the -gross operating expenses
per weighted telephone exceeded the targets in all the years from 1982-83
to 1985-86. The percentage excess per weighted telephone per month
increased from 53 in 1983-84 to 87 in 1985-86.

4.7 Expenses per weighted telephone per month vis a vis group target
fixed therefor were as under :—

1980-81 1981-82 1982-83  1983-84  1984-85  1985-86
Group Target . 2 45 45 619 72 72 72
Actuals (Rs.) . . 63:50 . 73:50 12-403  110:00 12370  134-50
Excess per weighted
telephones (Rs.) . 18 -50 28 -50 61 -50 38 -:00 5170 62 -50
Percentage excess . 41 63 99 53 72 87

4.7 Asked to explain the reasons for the excessive gross operating
expenses, the Department of Telecommunications have stated that
operating expenses are on the increase due to inflationary trend and rising
prices, payment of A.D. A. and bonus etc. The Department have
added that strict measuures are adopted in the District while incurring the
expenditure and all controllable expenditure is kept to the minimum with-
out affecting the quality of service.

4.8 The Committee note that while on the one hand, the realisations
are substantially below the targets since 1984-85, on the other hand
. the operational expenses have been far more than the targeted figure wifla
the result that overall performance in financial ferms is not satis-
factory. Both in the case of shortfall in revenue as well as excess of
operating expenses the reasons given are of gemeral nature. The Com-
mittee feel that the Department has not made systematic study and
analysis of either of the phenomena. The Committee are therefore not
comvinced with the reasons given for these slippages. The Committee
are also of the view that the methodology of fixing targets needs to be
reviewed to ensure that the targefs fixed are as realistic and also serve
as effective confrol for assessing efficiency. The Committee also desire .
that a suitable system of analysing yvariances from the targets should
also be infroduced with a view to locating and controlling causes for
slippages as well as identifying and encouraging factors favourable for
overall efficiency of the system.



APPENDIX I

Paragraph 36 of the Report of the C & AG of India for the year ended
31 March, 1987. Union Government (P & T) on “Pune Telephones”.

36 Pune Telephones

36.1  Introduction

Pune Telephone District was formed on 14-5-1968 as a minor  district
and was upgraded as a major telephone district on 5-7-1978. It is
headed by a General Manager, Telephones (GMT) who controls the
operation and maintenance of the Telephone District. The GMT is also
responsible for formulation, executfon and monitoring of planned pro-
grammes.

36.2 Scope of Audit

A review of the working of Pune Telephone District was conducted by
Audit in April 1987.

36.3 Highlights

The expansion of Pune Telephone system did not keep pace with the
demand.

The installed capacity was not fully -utilised with the result! the depart-
ment lost potential revenue of Rs. 106.75 lakhs in respect of telephones
during the years 1980-81 to 1986-87 and Rs. 52.05 lakhs in respect of
telex services during the years 1983-84 to 1986-87.

Potential revenue of Rs. 48.39 lakhs did not accrue to the department
dL ing the years 1983-84 to 1984-85 due to penccnt'we of ineffective trunk
calls cxu.cdmn the norms.

There was a shortfall of Rs. 578.18 lakhs in telephone earnings com-
paied to prescribed targets, during the years from 1983-84 to 1985-86.

The gross operating expenses per weighted telephone exceeded the
targets in all. the years from 1982-83 to 1985-86. Thespercentage
excess per weighted telephone per month mcreased from 53 in 1983-84
to 87 in 1985-86.

36.4  Volume and growth—local telephones—non-achievement of targets

As on Ist April 1980. the equipped capacity of local telephone ex-
changes was 33,090 lines with 30,708 DELs working. The projected
equipped for new telephone lines as per annual plan targets during the

17
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%ezllrs 1980-81 to 1986-87 and achievements of the districts are shown
elow :—

Year Target Achievement Shortfall Waiting
(—)/excess list
(+)
{ORONGIIRE SRENSATSY, iy 3550 1950  (—)1600 4630
1981-82 Ny I T 2060 2060 o 7070
1982-83 i & (T 3100 3100 = 10345
1983 N IS s I RS S V0200 700 (—)9500 13143
T9RAES SREMAERIEh (e = B SHas 2760 8240  (--)5540 16747
1985-86 B dh anhpsssia] 4660 3020 (-—)6040 19711

1986-87 : 5 ; . 7 14500 3840  (—)10660 21858

It would be seen from the above that the achievements did not keep
pace with the increasing demand as reflected by the waiting list.

The department stated in October 1987 that due to paucity of funds,
area transfers, availability of cable pairs etc., and also due to unpredictabie
demand the targets and waiting list could not be controlled.

3G.5 Operating perforimance

‘The department has prescribed certain norms in regard to (i) utilisa-
tion of equipped capacity; (ii) percentage satisfaction of service demands;
(iii) perceptage of ineffective calls etc. to access the performance of the
system. A review of the performance revealed the following —

36.5.1 Under-utilisation of equiped capacity

According o departmental instructions exchange capacity should be
utilised to the extent of 90 per ceit soon after expansion/installation and
in any case noi later than 6 months of such expansion/installation and
to the extent of 94 per cent about 6 months before the date of com-
missioning of the next expansion subject to over all wutilisation of 92 -
per cent of fotal capacity after expansion. However, this was not achieved,
resulting in potential loss of revenue of Rs. 106.75 lakhs during 1980-81
to 1986-87. :

Under-utilisation of exchange capacity was mainly due to non-comple-
tion of cable works simultaneously with the commissioning of Mahadaji
Shinde (Pune) Exchange, e.g. two major cable works sanctioned in August
1982 a%l November 1982 were completed by July 1986 only while
Mahadaji Shinde (Pune) exchange (8000 lines) were commissioned in May
1984.

Another factor contributing to under-utilisation was non-execution of
worg orders for giving new telephone connections within the. prescribed
norm of 15 days and 25 days of new PABX/PBX and shifting of tele-
phones respectively. A test check by Audit of 1105 work orders for new
telephone connections revealed that in 564 cases there was delay ranging
from one to ninc months.
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The department stated that, “Due to mush-rooming of a number of
housing sccieties and new flais, cable pair and distribution cable has
become a great problem, especially in the periphery of new exchange.
Utilisation of capacity is also linked to laying of cables which takes more
time since, activites are qute. scattered in the areas.” Apparently the
department had not taken effecive action for laying the underground
cable to enable them to provide telephone connections to the new housing
societies /flats. ‘

36.5.2 Ineffective Trunk calls

Targets for the percentage of effective trunk calls are fixed every year
after making allowances for the working conditions, including the existing
constraints on the maintenance and operation of the system. The data for
the last six years is given below:—

1980-81 1981-82 1982-83 1963-84 1984-85 1985-86

1. No. of calls booked

(in lakhs) . . 21 -14 21 -60 22 -40 23.018 - 23:62 2615
2. (a) Effective calls )
(inlakhs) . 16 :56 1655 17 09 1692 1667 19-70
(b) Percentage of
effective calls 78 -3 76 -6 76 -3 73 -6 70 -6 75:3

(c) Percentage stan-

dard fixed for !

effective calls 75 75 75 75 779 72
(d) Percentage

shortfall in

effective calls — — — 14 7/ —
(e) Total trunk call

revenue (Rs. in .

lakhs) . . 254 -51 304 -82 35220 371 -08 399 74 422 -50
(f) Loss due to less

percentage of

effective calls i

(Rs. in lakhs) = = == 7:06 41-33 —

3. (2) Ineffective calls
(inlakhs) . 458 5.05 531 609 6:95 - 645
(b) Percentage of
ineffective
calls . 5 217 2342 237 26 -4 29 4. 247

(c) Calls cancelled

due to depart-

mental failures

(in lakhs) . N.A. 308 35530 442 5-13 4.7
(d) Percentage of

call cancelled

due to depart-

mental failure N.A.- 143 157 19 -2 PSS 179




20

The abovc table shows non-achievement of targets of effective calls by
1.4 per cent in 1983-84 and 7.3 per cent in 1984-85, resulting inj loss of
revenue amounting to Rs. 48.39 lakhs during these two years. Further
there was a constant increase in percentage of calls cancelled due to depart-
mental failure from 1982- 83 to 1984-85.

The depariment stated in October 1987 that the targets fixed were not
achjeved due to :(—
(i) Congestion in local/distant net work
(i) interruptions on the trunk circuits; and
(iii) network conditions were different at different places.
36.5.3 High percentage failure STD calls

The percentage failure of STD calls, per mouth-on Level ‘O’ and Level
‘0’ (sample) during 1982-83 to 1986-87 was as under :(—

1982-83  1983-84 1984-85 1986-86  1986-87

j. Group target*

(a) Level ‘0’ 3 42-5 40 34 -8 522 51-3

(b) Level ‘9’ ’ 48 20 20 20 20
2. Contro limit*

(a) Level ‘0’ . 47 44 383 574 56 4

(b) Level ‘9’ ; 53 22 22 22 22
3. Actual :

(a) Level ‘0° e 677 659 770 78 -7 83-5

(b) Level ‘9 . 46 -8 23 -1 307 367 398
4. Excess percentage

failure over control

limit

(a) Level ‘07 20:7 219 387 213 217

(b) Level ‘9° p — 1l 8 -7 14 -7 17 -8

*Group tar gct indicates target fixed fora group of exchanges where as the Group
Control means the achievement should not fall below the prescribed control limit.

The above total shows that the percentage failure of STDi calls on
Level ‘0’ is more than the group target as well as the control limits during
all the years from 1982-83 to 1986-87. Similarly failure of STD calls
on Level ‘9’ exceeded the permissible target and control limit during the
years from 1983-84 to 1986-87.

The department stated the prominent factor affecting the calls was the
limited efficiency of Pune exchanges due to ageing. Action to replace
them was being taken.

36.6 Telex

36.6.1 As against the targetted addmon of 300 telex lines duung the
period 1981-82 to 1986-87, 230 lines only were added on . account of
non-supply of 70 lines equipment' by Indian Telephone Industries.
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36.6.2 As in the case of telephones, the telex capacity also was not
utilised to the overall extent of 92 per cent of equipped capacity result-

ing in loss of potential revenue of Rs. 52.05 lakhs, during 1983-84 to
1986-87.

The department stated that, “The telex capacity could not be fuily
utilised ‘since the outdoor plant for telex net work is in common with the
telecom. network., There is always a delay due to many bottlenecks, due
to supply of cables and other connecting materials”.

36.7 Financial Performance
36.7.1 Average revenue per Direct Exchange Line (DEL)

The actual revenue earned per DEL per month against the targets
fixed by the department is detailed below :

Year Prescribed Actual Shortfall Percentage Average Annual
taget per ecarning per DEL  shortfall number of Shortfali,
month per per month per month DELs in revenue
S PEL per DEL (Rs. in

lakhs)

1980-81 . 275 288 -25 —_ — . 130485 —

1981-82 . g . 275 328 -33 — — 32492 —_

1982-83 ; 342 381-33 — — 34242 —

1983-84 : : 400 399 -83 0-17 0004 36482 074

1984-85 : . 430 369 83 6017 14 42803 309 -05

1985-86 5 : 460 408 75 5125 1114 436411 268 -39

Total 578°18

The financial performance of the District deteriorated from 1983-84

onwards, resulting in shortfall of revenue of Rs. 578.18 lakhs during
the 3 years ending March 1986.

The department stated that, “The actual achievements of the target
were not in the hands of the department. It varies with the needs of the.
subscribers and other socio-economic conditions of the place.” In this
connection. it may be pointed out that the targets were fixed by the de-
partment itself and were fully achieved dring the period ending - March -
1983 while the achievements fall short of the tdrget by 14 per cent in
1984-85 and 11.14 per cent in 1985-86. j

36.7.2 Gross operating expenses per weighted telephone

Expenses per weighted telephone per month vis-a-vis group target
fixed therefor were as under :

198081  1981-82  1982-83  1983-84 1984-85 1985-86

Group target . : 45 45 61 -9 72 {2 72
Actual (Rs.) . 2 63 :50 73 50 123 -40 110 -00 12370 134 -50
Excess per weighted

telephone (Rs.) . 18 -50 28 :50 61 -50 38 :00 5170 62 -50
Percentage excess . 41 63 99 53 72 87
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The above table shows that the operating expenses per weighted tele-
phone per month were in excess of the prescribed norms during all the
years from 1980-81 to 1985-86. Besides there was an increasing trend
from 1983-84 onwards. :

The department stated that all possible efforts were being made to
reduce the expenditure.



APPENDIX II

Statement of Conclusions/Recommendations

Ministry /Deptt. concerned Recommendations /observations

2 ] 3
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2

Deptt. of

1.17 The Committee note that as against the target of creat-

Telecommunication ing 40,770 additional lines during the years 1980—87, the

—Po—

—Po—

actual achievement during these years was only 22,910 lines
which works out to 56 per cent of the target. The shortfall
of 10,000 lines during 1986-87 has been attributed to the re-
jection by Government of a proposal of Pune Telephones to
import new exchanges. Other réasons which have been given
to Audit for non-achievement of targets were paucity of funds,
area transfers, non-availability of cable pairs etc. - None of
the aforesaid reasons are such as cannot be foreseen with a
little more seriousness in planning. In fact, these are the
stock reasons given by Government for the shortfalls in the
execution of all projects. The Committee are of the view
that neither the targets had been fixed realistically after taking
into account all identifiable constraints nor serious efforts
have been made to achieve the targets by overcoming the
various constraints. The Committee need hardly emphasize
that targets should inveriably to fixed realistically after taking
into account all foreseeable constraints and once the targets
are so fixed, no effort should be spared to achieve them by
overcoming whatever constraints come in the way.

1.18 The Committee regret to note that whilc the Department
has failed to achieve the. targets of providing additional lines,
the number of applicants in the waiting list is steadily on the
increase. « While the shortfall in providing new lines during
7 years ending 31-3-1987 was 17,860, the number of appli-
cants in the waiting list as on 31-3-1987 was 30,250. This
shows that provision of telephone facilities by the Department
has not been able to keep pace with the demand for additional
telephones. The Departmenf expects to clear the waiting list
as on 31-3-1987 by 31-3-1990. Thus a gap of the demand
generated during the 3 years would be outstanding. The
Committee hope that all efforts will be made to reduce the
waiting list by meeting the demand of public to the maximum
extent possible.

1.19 The Committee have been informed that the Department
propose to commission 20,000 lines in each of the years 1988-
89 and 1989-90 and another 48,000 lines in first 3 years of
Eighth plan. The specific programmes included in the above
targets are 3 new exchanges for a total capacity of 20,000
lines at Hadapsar, (4000 lines), Meharishi Karve (10,000
lines) and Mahadaji Shinde (6000 lines). Of these, the Com-
mittee have also been informed that 14,000 lines will only be
brought to use upto 31 March 1989. The Committee would
therefore like to be intimated of the plan of action actually
drawn to provide an additional 40,000 lines in 1988-89 and
1989-90 to meet the total target for these years. If, how-
ever, there are no new programmes under implementation in
these two years, the Committee would desire to know the
basis on which Committee were informed of plan to create
40,000 lines in the two years.
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1.20 One of the causes for substantial increase in demand
for telephone connections in Pune has been stated io be the
constant migration of people to Pune from Bombay on
account of congestion in Bombay. This is a phenomenon
special to the city of Pune because of its proximity (o the
metropolitan city of Bombay. This phenomenon is likely to
last for long time to come. The Commiitee, therefore, re-
commend that the impact of the continuous migration of
people from Bombay should be assessed and kept in view
while planing the addifions of new lines in the Pune Tele-
phone District.

1.33 The Committee note that though according to the
Department 92% of capacity stood utilised as on 31 March,
1988, the number of new connections actually given during
the 8 years ended 1987-88 was only 25,000 and with reference
to actual connections given, the percentage of utilisation
was hardly 85% on 31 March, 1988. As work orders are
being issued immediately after commissioning of new
exchanges without ensuring feasibility of utilisation, the Com-
mittee feel that the achievement of targets resorted to the
Commitiee is based on programme drawn for utilisation and
not on actual utilisation. In the circumstances, the Committee
are concerned to note that an exaggerated level of operational
efficiency relating to utilisation of facility has been furnished.
The Committee recommend that the level of utilisation should
be assessed only with reference to lines actually in operation
and that assessment should be done monthly so that effort
may be directed in time to enhance utilisation of capacity
and reduce potential loss of revenue. The Commiitee recom-
mend that the reasons for poor utilisation may be investigated
and steps taken to improve utilisation.

1.34 The Committee have been jinformed that the target for
7th Plan is to ensure clearance of wait listed applications
as on 31 March, 1987 which stood at 30,250 and that the
Department expect achievement of the target. However, it
is noticed that during 1987-88, 3247 new connections were
given and about 4300 work orders for connections were
pending execution at the end of that year and that another
14,000 connections are likely to be given between January

1989 and March 1990 from. the 3 new exchanges under

Commissioning. Even if these expectations for 1988-89 and
1989-90 are met in full, the Committee feel that not more
than 22,000 connections can be given out of the wait listed
number of 30,250, thus leaving 25% at least of the waiting
list to be cleared in 8th Plan. The Committee may be
intimated of the actual programme drawn to clear the backlog

~ of wait listed applicants upto 31 March 1987.

1.35 The Committee have been informed that the existing
time limit of 15 days for execution of work orders is a work-
able one except in respect of bulk release. But the Depart-
ment does not verify the feasibility of installation of the
premises of wait listed applicants before issue of work
orders, leading it to the Telephone Exchange personnel to
visit the place, see whether table is available or not and
take action for providing the connections. The Committee
do not approve of the stand of the Administration in this
regard because no purpose is served by issue of a work
order which is not capable of timely execution. On the
other hand, the present practice tends not -only to leave the
entire responsibility for planning and execution to the lower
staff but also encourages malpractices in allotment of priori-
ties for execution of work orders. The Committee recom-
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mend that the management must draw up a workable piu-
gramme for installaiion of new lines in the case of bulk
releases, issue work orders that are capable of implementa-
tion within prescribed period and monitor and oversee imple-
mentation of their orders, so as to see that the new
exchange is brought to optimum use within the ‘prescribed
period of 6 mon.hs. For this purpose the Department niust
establishment norms for the new connection period required
in case of bulk releases as otherwise no parameter exist
for assessing the efficiency of the Department in this regard.

2.9 The Committee regret to note that as against the target
of adding 300 telex lines during the period 1981-82 to 1986-87,
only 230 lines were addsd to the network. The shortfall
of 70 lines was stated to be due to non-supply of 70 lines
equipment by (he ITi. The Committee would lik€-to kndw
the present position of provision-of telex lines in addition
to the already installed Z30 lines. -

2.10 As on 1 January, 1989, 115 registrants were on the
waiting list for new telex connections, the earliest subscriber
in the waiing list having been registered on 19 February,
1987. The Department have intimated that a number of
steps have been taken for providing new telex connections.
The Committee would like to know the results of these

measures.

-2.11 The Committee further note that the telex network was

not utilised to the overall extent of 92% of the equipped
capacity resulting in loss of potential revenue of Rs. 52.05
lakhs during 1983-84 (o 1987-88. The main reasons for
under-utilisation were that the sys em involves use of common
telecommunication network, there were certain bottlenecks
like short supply of cables and other connecting materials,
as also delayed compliance of formalities by subscribers.
The Committee would like to know what steps have been
taken to sort out the various causes for underutilisation and
what has been the effect of such steps on the level of

utilisation.

3.12 The percentages of effective calls exceeded during all
the years except 1983-84 and 1984-85 when there - were
shortfalls of 1.4 per cent and 7.3 per cent respectively.
However, the apparent achievement of target in most years
was due to the target being kept at the same level for a
number of years rather ihan setting it higher as the personnel
acquired experience. The Committee deprecate the practice
of non-revision of targets for effective calls for years together
as a series lapse on the part of the Department. The
Committee consider this as an effort on the part of the
Department to conceal its inefficiency as well as the loss
of potential revenue. Even so the shortfalls during 1983-84
and 1984-85 resulted in loss of revenue amounting to
Rs, 48.39 lakhs. The reasons given to Audit for non-

" achievement of targeis are of general nature. The factors

like absenteeism, weather conditions, type of available cir-
cuits, staff strength etc. which have been advanced as reasons
for shortfalls by the Department are not acceptable to the
Committee as such factors must have been taken into account
while fixing the targets. The Committee recommend that the
methodology of fixing targets for effective calls should be
reviewed so as to ensure that the targets are fixed in a
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scientific and systematic manner after taking into account all
relevant factors so that the targets serve as an effective control
to improve efficiency as well as to measure it.

3.13 The constant increase in the percentages of calls can-
celled due to departmen.al failure is also a matter of great
concern. The Committee hope that the reasons for constant
increase in the percentages of calls cancelled will be analysed
in detail with a view to taking steps to bring down this
figure to the minimum. The Committee desire that the
results of such an analysis and the steps taken to bring
down the percentages of calls cancelled due to departmental
failure may be intimated .to the Committee.

3.14 One of the reasons given for high percentage of failure
of STD calls is the limited efficiency of the Pune exchanges
due to its ageing. The Department have stated that action
was being taken to replace them. The Committee would
like to be apprised of the further progress in the matter
and also the results of other measures adopted to improve
the success level of STD calls.

4.8 The Committee note that while on the one hand, the
realisations are substantially below the targets since 1984-85,
on the other hand the operational expenses have been far
more - than the targeted figure with the result that overall
performance in financial terms is not satisfactory. Both in
the case of shortfall in revenue as well as excess of operating
expenses the reasons given are of general nature. The
Committee feel that the Department has not made systematic

study and analysis of either of the phenomena. The Com-

mittee are therefore not convinced with the reasons given for
these slippages. The Committee are also of the view that
the methodology of fixing targets needs to be reviewed to
ensure that the targets fixed are as realistic and also serve
as effective control for assessing efficiency. The Committee
also desire that a suitable system of analysing variances from
the targets should also be introduced with a view to locating
and controlling causes for slippages as well as identifying
and encouraging factors favourable for overall efficiency of
the system.
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